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Priceg and what ig the reason for de-
lay in revising the prices of industrial
alcohol;

(c) what action is being taken to
expedite revision of price of industrial
alcohol with a view to providing relief
to the industries concerned; and

(d) whether Government propose
to take into account inflationary fac-
torg which have occurred heretofore
after the receipt of the aforesaid
report of the BICP while revising the
prices of industria] alcohol ?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1; VEERENDRA PATIL): (a)
Yes, Sir.

(b) & (c). The recommendations of
the B.I.C.P. are under consideration.

(d) Yes, Sir.

N. Bihar rivers in Spate

+543. SHRI PIUS TIRKEY: Will
the Minister of IRRIGATION be
pleased to state:

(a) whether Government’s atten-
tion has been drawn to a news item
in the ‘Hindustan Times’ dated the 23rd
June, 1980 heading captioned ‘Several
N. Bihar rivers in spate’; and

(b) the steps taken by Central Go-
vernment in thig regarq to assist the
State authorities?

THE MINISTER OF IRRIGATION
(SHR1 KEDAR PANDAY): (a) &
(b). There have been floods in North
Bihar, but these were of low to
medium intensity and flood levels
have not reacheq the danger level.

The Central Government hag set up
a Central Flood Forecasting Organisa-
tion which provides valuable assistance
to the States in the task of flood
fighting by issuing forecasts of floods
in various rivers. This service covers
the flood prone rivers to North Bihar
The Central Government 1is also
negotiating with HNG Nepal the
arrangements for improving and
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modernising the flood forecasting in
respect of the rivers which flow to
Bihar from Nepal.

In this connection, the State Govern-
ment has informed that there are no
reports of crop damages,

Amount given by Worlg Bank for
Rural Electrification

*549. SHR1 DILEEP SINGH
BHURIA: Will the Minister of
ENERGY-~AND COAL be pleased to
state:

(a) the total amount of loan given
so far by the Worlg Bank for rural
electrification;

(b) the rate of interest
thereon; and

charged

(¢) the break-up of the loan—State-
wise figures?

THE MINISTER OF ENERGY AND
COAL (SHRT A. B. A, GHANI KHAN
CHAUDHURY): (a) The Govern-
ment of India have gigned two Credit
Agreements with the World Bank
(International Development Associa-
tion)—IDA Credit No. 572-IN signed
on 23rd July, 1975 for US $ 57 million
and IDA Credit No. 211-IN signed on
21st June, 1979 for US $ 175 million—
for financing rural electrification pro-
jectg in India. On the basis of the
material procured by the participating
State Electricity Boards and claims
submitted, reimbursements are made
by the World Bank. Up to 12th June,
1980, a total amount of U.S. $ 48.974
million has been reimbursed by the
World Bank against IDA Credit No.
572-IN. Reimbursements under IDA
Credit No. 911-IN are yet to begin.

(b) No interest is levied, but a
service charge at the rate of 3/4 of 1
per cent per annum of the principal
amount of the Credit withdrawn and
outstanding from time to time jis pay-
able by the Government of India to the
World Bank (IDA) on these Credits.

(c) State-wise .nbreak-up of the
value of orders placed for procure-
ment of material under, TDA Credit





